1 Written Answers

the said scheme and when the scheme will
be implemented ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
to (d). All the proposals to set up news-

print plants in the Public, Private or Co-:

operative Sector are at cxploratory stage
and no decision has so far been taken
about their location or size,

IMPorT DUTY ON RAW SIk

3820. SHRI HIMATSINGKA : Will
the Minister of COMMERCE be pleased
to state :

(a) whether Government have decided
to cut down the import duty on raw silk;

(b) if 50, to what extent;

(c) how fur the cost of imported raw
silk will come down with this reduction
of import duty; and

(d) how it will compare with the cost
of production of indigenous raw silk ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) No,
Sir.

(b) to (d). Do not arise.

ExPORT OF Castor OIL

3821. SHRI HIMATSINGKA : Will the
Minister of COMMERCE be pleased to
state :

(a) whether it is a fact that the Indian
exports of castor oil have been hit by the
price cut affected by Brazil from $ 450 to
$435 per tonne of castor oil; and

(b) the steps which have been taken
by Government with a view to reducing
the cost of Indian castor oil so as to en-
able it to compete with Brazl's products
in foreign markets ?

THE DEPUTY MINISTER IN THE
MINISTRY OF OOMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) and
(b). The Government is not aware of any
such price cut effected by Brazil. How-
ever the price of Indian castor oil con-
tinues to be competitive in international
market.
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Cost oF MmNING CoAL

3823. SHRI N. K. SOMANI : Will the
Minister of STEEL, MINES AND
METALS be plcased to state :

(a) whether it"is a fact that according
to the assessment made by the Tariff Com-





